| TEM NO. 34 COURT NO. 4 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C) No.8164/2010
(Arising out of inpugned final judgrment and order dated 22/08/1989
in WPC  No. 3209/ 1980 passed by t he Hi gh Court of Judi cature
Al l ahabad, Lucknow Bench)

STATE OF U. P. & ORS. Petitioner(s)
VERSUS
YADVENDRAM Bl KARAM S| NGH Respondent ( s)
(Wth appln. (s) for c/delay in filing SLP and c/delay in refiling
SLP  and exenption from filing OT. and per m ssion to file

addi ti onal docunents and interimrelief and office report)
(For final disposal)
Date : 18/01/2016 This petition was called on for hearing today.
CORAM :

HON&#39; BLE MR. JUSTI CE DI PAK M SRA

HON&#39; BLE MR. JUSTI CE N. V. RAMANA
For Petitioner(s) M. Garvesh Kabra, Adv.
M. Amt Singh, Adv.

M . Abhi shek Chaudhary, AOR

For Respondent(s) M. Vivek Mshra, Adv.
M. Sandeep Kumar M shra, Adv.
Dr. Sushil Bal wada, Adv.

M. Rohit Singh, AOR

UPON hearing the counsel the Court nmde the follow ng

ORDER
In view of the request made in the letter circul ated
on behal f of t he respondent, list t he matt er after four

weeks.

(Chetan Kumar)

Court Master (H. S. Parasher)
Court Master

at



